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H:>n'ole Mr. Justice R.R.K. Trivedi, 

H:>n'ble Mr. Sarveshwar Jha,· A.M. 
v. c. 

Shri Pankaj Srivastava holding brief of Shri s. 
Srivastava, counsel for the applicant. 

. Shri Pankaj Srivastava submits that this Contempt 

Application~~e dismissed as not pressed. The OJntempt 

Re Application is accordingly dismissed as not pressed. 

Notices are discharged. No order as to costs. 
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